OPEN CQURT

CENTRAL ADMINISTSATIVE TRIBUNAL
ALLAHABAD BENGH, ALLAHABAD,

All ahabad] this the 17th day of January 2002.
. QUORUM : HON, MRE. S. DAYALA A.M.
HON. MR, RAFILQUODIN, J.M.

R. A, 7 of 2000,
in
.1 O.A, NO,1730 of 1992,

Union of ‘India through secretary Mipistry of Home Personnel

& Training Public Grievances, NorthjBlock,' New Delhi and

others... ceepks Applicants uespoﬁdent
Counsel flor applicant : $ri P. Mathhr.
; VerSué

Mohd. Guljzar Khan and otbers;... .« « Hespondents Applicant

Couns el flor Tespondents : 3Sri R. Vemma.
CBDER ( CHAL) v

BY HCN. MR.-S. DAYAL, A,

This review petition has |been filed by the

responderfts in O.A. for review of grder and judgment dated

25.5.2000. The grounds on which rgview has been prayed

for are that instructions issued by Govi. of India could

not be rdferred to or brought on rdcord.at the time of

O

case and that instructions of 1979 has

4that the applicants have

hearing ¢f thi
changed.| Another ground taken 1S

not put in 240 days in 4 calender yearl.

20 Prior to this application review application

Nes.56/00 &nd 55/00 had already begn considered. and disposSe
of and this review petition is 'alsp ‘against the same
judgment| which was considered in the other two review
petitionp. The reasons for dismisal of review petition
are giveh in order dated 4.5.200L fin review application
No.56/OO. For the.same reasons, this review petition is
also stands dismissed. | . '

There shall bé no order @s to costs.
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